
 Title:  Regarding  construction  of  Temple  by  the  Hindu  Jagran  Manch  and  Vishwa  Hindu  Parishad  in  the  Dang  and  Surat  Districts  of
 Gujarat.

 MR.  CHAIRMAN:  The  ‘Zero  Hourਂ  is  over  now.

 SHRI  SURESH  KURUP  (KOTTAYAM):  ।  want  to  raise  an  important  matter.  |  have  given  a  notice  also.

 MR.  CHAIRMAN:  Many  hon.  Members  have  given  notices.

 (Interruptions)

 SHRISURESH  KURUP :  Sir,  a  very  serious  situation  is  prevailing  in  Gujarat.

 MR.  CHAIRMAN:  This  is  not  possible.  You  can  raise  it  tomorrow.

 (Interruptions)

 SHRI  SURESH  KURUP:  Sir,  this  is  a  very  sensitive  issue.  The  shilanyas  is  going  to  take  place.

 SHRI  MANI  SHANKAR  AIYAR  (MAYILADUTURAI):  Sir,  secularism  is  a  part  of  our  Constitution.  There  is  an  assault  on  our  Constitution
 taking  place  in  Gujarat  as  well  as  Karnataka.  You  may  extend  the  ‘Zero  Hour'""""  by  a  few  minutes  to  enable  us  to  raise  this  issue.
 (Interruptions)

 MR.  CHAIRMAN:  He  can  raise  it  tomorrow  also.

 SHRI  MANI  SHANKAR  AIYAR :  There  are  some  issues  that  cannot  wait  and  the  protection  of  secularism  is  an  issue  which  cannot
 wait.

 MR.  CHAIRMAN:  Shri  Kurup,  you  may  please  finish  with  a  very  brief  mention.

 SHRI  SURESH  KURUP  (KOTTAYAM):  The  Government  of  Gujarat  has  allowed  the  Hindu  Jagran  Manch  and  the  Vishwa  Hindu
 Parishad  to  go  ahead  with  the  shilanyas  in  a  village  neighbouring  Surat.  The  site  is  a  disputed  one.  (Interruptions)  The  entire
 Christian  community  has  protested  against  it.  For  quite  some  time  the  Sangh  parivar  has  been  targeting  the  Christian  community  in
 Gujarat.  (Interruptions)  It  was  during  the  last  Christmas  season  that  in  the  Dang  district  of  Gujarat,  the  Christian  community  was
 attacked.  (Interruptions)

 MR.  CHAIRMAN:  You  please  finish  it  now.

 (Interruptions)

 SHRI  SURESH  KURUP  :  Churches  were  systematically  attacked  there.

 MR.  CHAIRMAN:  Please  take  your  seat.

 (Interruptions)

 SHRIC.P.  RADHAKRISHNAN  :  This  is  a  non-issue.  They  want  to  make  an  issue  out  of  it.  (Interruptions)

 MR.  CHAIRMAN:  Shri  Mani  Shankar  Aiyar,  |  cannot  allow  a  debate  on  this  now.

 SHRI  MANI  SHANKAR  AINYAR :  Sir,  please  give  me  a  few  minutes  to  associate  myself.

 MR.  CHAIRMAN:  All  right,  you  just  have  to  associate  yourself.

 SHRI  MANI  SHANKAR  AIYAR :  |  will  do  it  in  one  sentence.

 -;  SHRIC.P.  RADHAKRISHNAN  :  This  is  totally  a  non-issue.  They  are  trying  to  project  the  Government  of  Gujarat  as  an  anti-Christian
 Government.  This  will  create  unnecessary  tensions  between  the  Christians  and  the  Hindus.  (Interruptions)  This  is  an  evil  design  to
 create  tension  all  over  India.  This  should  not  be  allowed.  (Interruptions)

 ">  Sir,  he  is  asking  who  lam.  lam  a  Member  of  Parliament.  He  should  know  that  only  Members  of  Parliament  can  enter  the  House.
 (Interruptions)

 ">MR.  CHAIRMAN:  You  please  take  your  seat.

 ">SHRI  RAJ  PRATAP  RUDY  (CHHAPRA):  Mr.  Chairman,  Sir,  under  what  rule  is  this  going  on?

 ">MR.  CHAIRMAN:  |  now  call  Shri  Indrajit  Gupta.

 ">  सभापति  महोदय  :  प्रभुनाथ  सिंह  जी,  आप  नैंठिये।

 "S



 ">  श्री  प्रभुनाथ सिंह  (महाराजगंज,  बिहार)  :  सभापति  महोदय,  बह ले  आप  मेरी  बात  सुन  ल्नीजिये।

 ">

 ">  सभापति  महोदय  :  नहीं,  गले  आप  बैठिये।  अभी  नहीं  सुनेंगे।  आप  पह  ले  नैठिये,  तन  सुनेंगे

 ">

 ">  डॉ.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली  :  सभापति  महोदय,  इनके  बोलने  के  नाद  हमें  मौका  दीजिये।

 Pa

 ">MR.  CHAIRMAN:  |  cannot  allow  everybody  now.  This  is  not  a  debate.

 “...  (Interruptions)

 ">  SHRI  INDRAJIT  GUPTA  (MIDNAPORE):  Will  you  please  listen  for  a  minute?  You  are  going  on  talking  all  the  time  with  all  the
 Members.  (Interruptions)

 -;  1am  saying  that  incident  to  which  a  reference  has  been  made  and  has  been  widely  reported  by  all  sections  of  the  Press  15
 something  that

 ">will  contribute  to  communal  tension  apart  from  anything  else.

 ">  Anything  which  contributes  to  communal  tension  in  this  country  deserves  the  attention  and  the  concern  of  the  House,  especially,  in
 light  of  what  has  happened  recently  in  Gujarat.  Several  such  incidents  have  taken  place.  My  hon.  friend  here  seems  to  think  that
 nothing  has  taken  place.  According  to  him,  these  are  our  inventions.  The  Member  says  that  it  is  a  non-issue.  If  it  was  a  non-issue  why
 did  the  Prime  Minister  go  there?  |  would  like  to  know  it.  Itis  a  matter  of  great  concern.  We  only  wanted  to  know  the  exact  position
 because  the  Gujarat  Government  has  done  something  which  in  my  humble  opinion  should  not  have  been  done  if  it  did  not  want  to
 contribute  to  this  escalation  of  communal  tension.  That  is  why  we  are  very  anxious  to  see  that  this  matter  is  resolved....  (Interruptions)
 The  Home  Minister  is  here.

 ">MR.  CHAIRMAN  :  |  cannot  direct  the  Minister to  react.

 ">SHRI  MANI  SHANKAR  AIYAR  :  |  wish  to  associate  myself  to  what  has  been  said  by  Shri  Suresh  Kurup...  (Interruptions)

 ">MR.  CHAIRMAN:  Mr.  Minister,  would  you  like  to  say  something?

 ">  डॉ.  विजय  कुमार  मल्होत्रा  (दक्षिण  दिल्ली)  :  आपको होम  मिनिस्टर  को  बुलाने  से  पह  ले  सबको  सुनना  चाहिए  था।

 ">

 “>  सभापति  महोदय  :  सबको  सुनने  की  जरूरत  नहीं  है।

 ">

 ">  थ्री  प्रभुनाथ  सिंह  (महाराजगंज,  निहार)  :  उधर  सुनने  की  क्या  जरूरत  थी।  उधर  सुनने  की  जरूरत  है  तो  इधर  भी  सुनने  की  जरूरत  मह  सूस  कीजिए।

 (व्यवधान)

 "Ss

 “>  सभापति  महोदय  :  सुन  रहे  21  होम  मिनिस्टर  रीएक्ट  कर  रहे  हँ।

 (व्यवधान)

 "Ss

 “>  श्री  सत्य्रत  चतुर्वेदी  (स्त्रजुराहो)  :  हमने  सूचना  दी  थी  इसलिए  बार  -नार  निवेदन  कर  रहे  है

 (व्यवधान)

 "Ss

 “>  श्री  प्रभुनाथ  सिंह  :  आप  यहां  रहते  हैं  तो  सबसे  ज्यादा  सुनाते  हैं।  (व्यवधान)



 “>  गृह  मंत्री  (श्री  लाल  कृष्ण  आडवाणी)  :  सभापति  महोदय,  कुछ  दिन  पूर्व  दक्षिण  गुजरात  में  दो  कार्यक्रमों  की  घोषणा  हुई  एक  जिला  डांग  और  दूसरी  जिला  सूरत  में।  डांग
 की  घोषणा यह  थी  कि  २५  दिसम्बर  को,  जिस  दिन  किसमत  है,  वहां  पर  एक  पब्लिक  मीटिंग  होगी  जिसे  कारबार  पीठ,  महाराष्ट्र  के  जगदगुरु  शंकराचार्य  संबोधित  करोंगे।
 दूसरी  घोषणा  यह  हुई  कि  सूरत  जिले  @  देवरा  तालुका  में  हालमोदी  नाम  का  एक  गांव  है,  वहां  राम  मंदिर  के  लिए  २४  तारीर  को  भूमि  पूजन  होगा।  जन  इन  दोनों  कार्यक्रमों
 की  घोषणा  हुई  तो  गुजरात  सरकार  ने  तुरंत  नोटिस  लिया  और  इस  नात  की  जानकारी  करने  की  कोशिश  की  और  दोनों  तरफ  का  जो  संबंधित  नेल्त्व  था,  कोकि  जैसे
 हाल मोदी  है,  सात  सौ  की  नस्ती  है,  छोटा  सा  गांव  है  लेकिन  उसमें  आधे  ईसाई  हैं,  आधे  हिन्दू  हैं।  पिछले  साल  डांग  में  कूछ  घटनाएं  हुई  थीं  जिनका  जिस  अभी-अभी श्री
 इंद्रजीत  ने  किया  और  जिसके  बाद  प्रधानमंत्री  जी  स्वंय  वहां  गए।  इसलिए  गुजरात  सरकार  भी  इसके  नारे  में  स्वंय  सड़क  थी  कि  जैसी  कोई  घटना  न  हो।  इसलिए  दोनों  पक्षों
 को  बुलाकर  उनसे  बातचीत  कर  के  उन्होंने  समझौते  कर  बाए  जिसके  कारण  सारी  शांति  फिर  से  स्थापित  हो  गई  और  यह  तय  हुआ  कि  २५  तारीर  का  जो  पब्लिक  मीटिंग
 होने  बाली  थी,  नह  नहीं  होगी।  यह  तय  हुआ  कि  जो  मंदिर  बनाने  की  बात  है,  उसमें  भी  स्थान  का  विवाद  नहीं  होना  चाहिए  और  लिए  जो  स्थान  चुना  गया,  बह
 सनकी  सहमति  से  हो,  उसमें  कोई  बाद-निहाद  नहीं  होगा,  वहां  @  ईसाईयों  को  भी  कोई  विरोध  नहीं  है  और  मेरा  अंदाजा  है,  मैं  जानकारी  करता  हूं,  अभी  व  कार्यक्रम  शांति
 नक  सम्पन्न  हो  चुका  होगा  क्योंकि  उन्होंने  कहा  कि  २४  तारीख  की  जाए  आप  २२  तारीर  को  कर  नीजा  उन्होंने  २२  तारीर  को  कर  लिया।  उन्होंने  जो  भी  हस्तक्षेप
 किया,  उसके  आधार  पर  दोनों  के  नीच  समझौते  करबार।  समझौते  के  आधार  पर  निर्विवाद  रूप  से  कार्यक्रम  किए।  इसके  कार  ण  उनका  साधुवाद  करना  चाहिए,  उस  पर
 शिकायत  करने  का  कारण  नहीं  है।


